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Arrst of Naps by the Assam Police 

8381. Shrl YasIqjaI Singh: 
Sui S. C. 8amaata: 
Shri Madhu l.lma7e: 
SIIl'l 8. M. Baaerjee: 
Dr. ... _ollar LoIIla: 
Shri Georp Fenuuules: 

WID the Minister of Home Main be 
pleased to state: 

<a> whether the Chief Minister :If 
Nllaland has complained aplnlt tbe 

maaa arrests of Nuu by the Assam 
Police; and 

(b) if so, the action taken thereon? 

The MInIster of state In the MlIIU&ry 
of Home Mairs (Shrl Vieira Cbaraa 
Shukla): (a) The Chief Minister, Nllla-
land, had referred to this matter in his 
correspondence with the Government 
of India. There was also exchance of 
correspondence on this subject between 
the Chief Ministers of Nagaland and 
Assam. 

(b) The Government of India have 
kept In touch with the State Govern-
ments. The Chief Secretaries, Assam 
and Nagaland, met and diSCUSSed this 
subject to their mutual satisfaction. 
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Telephone CoDDeeUODS In Delhl 

838C. 8Jui B. S. Vldyaribl: WID the 
Mlnlster of CommllDleaUODS be pleased 
to state: ' 

(a) whetber it is a fact tbat it takes 
more tban 10 years to have a telephone 
connection In Delhi; 

(b) whetber under tbe O.Y.T. 
scheme also. a subscriber haa to wll1t 
for more tbaD 2 years before begets a 
telephone; and 

(c) if so, the steps taken to open 
more telephone exchanges In Delhi for 
providing telephone connections In a 
sbort period? 

The Minister of state in the Depart-
ments of Parliamentary Aftairs and 
Communications (Shrl I. K. Gu,iral): 
(a) It has not been possible to provide 
telephone connections to the applicants 
on the 'General' waiting list in some 
of the areas of Delhi Telephone Sys-
tem for more than 10 years. 

(b) Yes. This has been so in 
some of the areas served by the Jor-
bagh, Karol bagh, Connaught Place 
and Tis Hazari exchanges, but in other 
areas it has been possible to meet tbe 
OYT demands with a reasonable time 
and the waiting lists there are almost 
current. 

(c) The expansion of Telephone Sys-
tem of Delhi is being continuously car-
ried on. To the existing 64,000 lines 
another 17,500 lines will be added dur-
ing the current financial year and 
about 45,000 lines, in tbe remaining 
three years of the 4th Five Year Plan 
period. The main limitations in re-
gard to opening of new telephone ex-
changes have been material and finan-
cial resources and non-avallabllity of 
land in certain congested areaa like 
Chandnl Chowk. Despite these liml-
tations Delhi Telephone· system wiD 
almost be doubled during tbe next 
four years, 

~  

~ 

8385. -t ~ ~ : 
• lIf. ",. ~ 

iRIT mn +rr(fr ~ ~  ..rr 1m 
~  

('ti) ififT q: ~  t fiIr q 16 
lIN"". 19 ~  ~ t[1f it; 




